118  Written Answers to [RATYA SABHA] Unstarred Questions

Year Expenditure (in rupees)
Group of Ashoka Rock
Temple at Kottakola Edict at Jaugada
(Budhakola)
2008-09 116000 180255
2009-10 4200 0.00
2010-11 611389 139884
2011-12 608105 2279507

(e) and (f) No, Sir.
Funds allocated for conservation of cultural heritage sites

T950. SHRI BHUPENDER YADAV: Will the Minister of CULTURE be pleased
to state:

(a)  whether Government proposes to keep cultural heritage of the country

intact;

(by if so, whether Government has made any action plan to prepare a

comprehensive list of all old sites at national level;

(¢) the funds allocated by Government for conservation of the above-said

cultural heritage in the current year, and

(dy  whether the co-operation of State Government is also being taken for

conservation of these heritages?

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI KATOCH):
(a) and (b) Yes, Sir. The protected monuments of national importance are maintained
by Archaeological Survey of India (ASI) in presentable condition. A comprehensive
list of 3678 centrally protected monuments, is maintained by ASI at the national

level.

(¢)  The allocation of funds for conservation of monuments for the current

financial year is Rs.147 crores.

TOriginal notice of the question was received in Hindi.
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(dy The co-operation of State Governments is taken for development work
of sites, acquisition of land, removal of encroachments, etc.

Encroachments in protected monuments in Delhi

951. SHRI SALIM ANSARI: Will the Minister of CULTURE be pleased to
state:

(a)  whether it is a fact that there is lot of encroachments within the premises

of protected monuments in Delhi;
(by if so, the details thereof, and

(¢)  what steps are being taken by Archaeological Survey of India {ASI) to

evict/remove squaters/encroachers from protected monuments in Delhi?

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI KATOCH):
(a) and (b) Some portions of 12 monuments out of 174 centrally protected monuments

in Delhi are encroached upon. The details are given in Statement (See below).

(¢)  On notice of encroachment, police complaints are lodged. Show cause notice
is given to defaulters for removal of said encroachment. If no action is taken,
demolition order 1s i1ssued to the Collector to remove the said encroachment. Shelter
of court of law is taken as a last resort. Within last few years encroachment from

following protected monuments in Delhi have been removed:
L. Lothian Road Cemetery
2. Chhota Batashewala Gumbad
3. Bara Batashewala Gumbad
4. Qudusia Bagh Mosque (partly)
5. Bijay Mandal (partly)
Statement

The details of centrally protected monuments under encroachment in Delhi

S1.No. Name of Monument/Site Location
1 2 3
1. Bijay Mandal, neighbouring domes, Begumpur

buildings and dalan in village Kalusarai

to north of Begumpur




